CENTRAL ELECTRICITY REGULATORY COMMISSION

P o W 6th, 7th, & 8th Floor, Tower-B, World Trads Centre,

pt Nauroji Nagar, New Delhi-110029 .
Petition No. 460/TL/2025 Dated: 8.7.2025
0 DER AUSEA OFSORB: ON
0 D ® H TRICERGA ii

An application under Sections 14 and 15 of the Electricily Act, 2003
(the Act) has been made by Fatehgarh If and Barmer | PS
Transmission Limited, B-9, Qutab Institutional Area, Katwarla Saral,
New Delhi-110016 to estabiish the "Augmentation at Fatehgarh-it PS,
Fatehgarh-IV PS {Sectlion-ll) and Barmer-1 PS” (herzinafter referred to
as "the Project”) on a Build, Ovmn, Operate and Transfer basis consisting
ofthe following elements:

Sr. | Name of the Transmission Element ScheduledCOD
No, :

1. | Augmentationwith 400/320kV;3x500 MVA(6th, Matching with
| 7th & 8th)ICTs atFatehgarh-IVPS(Section-lf) | -Transmission -

along with associatedtransformerbay system for
* 500MVA,400/220kVICTs-3 Nos. evacuation of
+ 400kVICT bays-3 Nos, B poveer from
v 220kVICTbays-3Nos . . Rajasthan REZ
2. | Augmentation with 400/220 kV, 2x500 each - Ph's“sl g—‘art-g.
otherMVA(3rd &#th) ICTsat Barmer.  PS Saom
along withasscciated transformerbdys - ( gxsa met;
> 500 MVA, 400/220 KV ICTs-2 Nos. Coml tar
. ! mplex): Part
400KV ICT bays-2 Nos. . Fle. 07.11.2026
1+ 220KVICTbays-2Nos. Le. 07.11.202

3. | Augmentation with 765/400 kV, 1x1500 MVA 21 Months from
. Transformer (7th) at Fatehgarh-lt PS alongwith {|  SPV transfer
assoclated transformerbays (21.12.2026)
J1e 1500MVA, 765/400kVICTs-1 No. .
* 765kVICT bays-1No:
» 400kViCTbays-1 No.

'2. “The Central Transmission Ulifity of India Limited, vide its letter dated
7.4.2026, hias recommended for the grantofa transmisslon licence to lhe
applicantto establish the proposed transmission system.

3. Based on the material avallable on the.record, the Commission vide
order dated 7.7.20256 in Pelition No. 460/TL/2025, has proposed toissue
a transmission licence to the applicant for establishment of the
transmission scheme as notedin para 1 above.

4. A copy of the application, along with Its annexures and enclosures,
made by the applicant for the grant of an inter-State transmission licence
o Fatehgarh I and Barmer | PS Transmission Limited before the
Comimission can be accessed at the www.powergrid.in/subsldi iaries or
inspected by any person inthe Commlssion 's office by foliowing the laid

' }down procedure.
"15. Nolice is hereby given in pursuance of clause (a) of sub-sectian (5) of

Section 15- of the Act that suggestions or objections, if ‘any, to the
Commisslon's proposal fo grant a lransmisslion ficénce to the appiicant,
as aforesaid, be sent fo the undersigned by 25.7.2025 at the above noted
address: The suggestions or objections received after the speciiied date
shallnot be considered.

6. The application shall be taken up for the further hearing by the
Commission on 29.7.2025, Any person who files suggestions or
objections may in his/her discretion attend the hearing, for which no
TAJDAshall be pald by the Commission. . o

(Harpreet Singh Pruthi)
-Secretary
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